. - C.P.N0.96/2001 in SN _
10) 0.A.601/2001 - Date: 20.11.2001

_ Applicant is present in person. Mr.S.C. Dhawan
alongwith Mr.Suresh Kumar for the respondents.

: ~The ' ~applicant has. made following praver in

- Contempt Petition:- _ ‘

"1, -~ The Railway Board’s order of 19.9.2001
.and G.M.C. Railway’s order of 24.09.2001 are
cancelled and position ante restored. P
- - That - the Respondents be. directed to
impiement the order of this Hon’ble " Tribunal in
word and spirit. ' ‘ e -

3. Provide the applicant the benefit of

- nhotionail promotion and - .consequential benefits

' like arrears etc. from the date of convening the
PPC for 1999.v '

& 24% indiveal- on e amount of arrears as

““requested ‘under 3 above to deter Administration
in future for such arbitrary acts.

5. Any other order be passed in favour of
~the petitioner which the Hon’ble Tribunal deems
fit to prevent injustice.” o

The petitioner has not prayed for taking any
action for wilful disobedience of  the order or any
directions of the Court. Under circumstsance, the relief
prayed for 1is not a relief for which action . may be
reguired under Contempt of Courts Act. The Contempt
Petition No.96/2001 is dismissed. ,

Shri S8.C. Dhawan appearing for respondents states
that the reply to O0.A. is ready and he will be filing
it within 24 hours. The petitioner, who is appearing 1in
person, states that he does not want to file any
rejoinder.

‘ Ltet the case be 1listed for admission/final
hearing on 23.11,2001.

(B.N. Ba . (Birendra Dikshit)
Memb@r (A). . Vice Chairman.

H.
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CENTRAL ADMINISTRATIVE TRIBUNAL :
MUMBAI BENCH

0A N0.601/2001 Dated:4th Dec,2001

Meard the applicant in person and Shrl Suresh Kumar,

Counsel Tor Respondents.

et

The applicant has challenged hisg non  selection for the

,

post of  Principal MHOD in  the Railwavs in The panel of 199%.

= [ a3

ncoording to him since he has “wvery good Confiluential Reports,

and  the Bench mark for selsction is “very good’, he should have

baen gelected. The marks syatem adopted Tor Bench HMark by  the

DRC is  not  proper as earlier also in 1987, there Was a similar

mark svsten and this was withdrawn-vid@ letter dated 6/8/%96. Mg
.

claimg tThal he was not aware about the new guldelines uiptf““‘t

the Rallwavs Tor the selection to the post of Principal MOD which

. ’ o s
redgulres that thers "should be three Svery  good ardd Lt

“outstanding” Confidential Reports amcounting to total 22 marks.

4

The applicant has further challenged the selection of one

st Shid

)—.

to him  the select)

)—4!
(‘_)

Smt.Sunita Awasthi. foccor
Tiwarl also does not sppear Lo be proper. However, the applicant
hag not made them parties to the Ga.

4. The learned counsel Tor  the respondents ‘suomits [ 4

instructions that the guldelines/norms have been notified througl

dJertakes to produce a copy of the

@
ol

Gazette notiflcation and
same and the applicant seeks time to go through the fame In  the

meaintima. pocording to e applicant  these guildelines are

1.

contradictory to the guldelines given by the DOPT and he states

that the new guidelines were nol circulated to them. The learnsd

-
]

{

counsel Tor respondents shall file an affidavit for the same.
List the case on 11/12/2001.

Kotz ¥ . oo

(SMT.SHANTA SHASTRY) (BIRENDRA DIKSHIT)
MEMBER(A) : VICE CHAIRMAN

abp ' .
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) 11.12.2001

Present: Applicant in person.

Shri Surest

After

Kumar for respcndents.

hearing the reply of counsel for

respondents Shri Suresh Kumar, an affidavit has

)! been Tiled at th

e. We are

affidavit at this stage. This

dated 11th

.
w

without . serving a copy of the same on the other
d

December,

stage by the applicant
inciined to accept the
[P ol i . 4 H .
artidavit 18

2001. - As the applicant

has prayed th&@‘thii be taken on record, place

the same on record.

b 1

{SMT. SHANTA SHASTRY)

o
«

Orders reserved.

A.GJVQY

(BIRENDRA DIKSHIT)

VICE CHAIRMAN

235402

Datete .
Applicant by, N 70—y
Respondent hy%"iﬂ_p,,pif‘mm&w Koy
Judgement 10 der
Sigoed and Pronounced eyl 23490
fo the open Court by
Hou'bte Shrid s [0 Duici—iqline -

sad Hon'ble Shatt, Sio—is ¢ Law’ (&)

YO -



; | poN“NISTRAT’V
\

?
&
‘i | :
0 BOMBAY BENCH

OPEN-COURT / PRE DELIVERY JUDGMENT IN OAé'O(// 2@? '

Hon'ble Vice Chairman | Member—{J)-/-Member_(A)

v rﬁay kindly see the above Judgment for

approval / signature,

hasn ¥

’f - : V-C—/-Member-(J) / Member (A) (KyS—

Hon'ble Vice Chairman E.\"’“’J('

Hon 'bTEYMember ()

Hon'ble &ember (A) (K/S)
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CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH: :MUMBAI

ORIGINAL APPLICATION NO. 601/2001

‘THiS THE2§@&H?DAY70F JANUehY, 2oq24>§ -

CORAM: 'SHRI JUSTICE: BIRENDRA DIKSHIT VICE CHAIRMAN
SMT. SHANTA SHASTRY - . MEMBER (A) -

Shri K.K. VYerma,
presently working as
Financial advisor and -
Ghief Accounts Officer thafflc] . -

_Central Railway CST,

Mumbai-400-001, T | o ... fApplicant

Esv Advecate —shrf;s— P A= H%bhakamn .
)\—‘Pp\\ couvd!r On PWSOM M Ql _ :
versus

L. - Union of India, through

Secr@tqry,_ﬁailwav Board,
Raill Bhawan. g Delhl 110 Q01

. . ﬂﬁﬂrai Manager,

Central Hallway,
CHumb&i CST, o S
Mumbai-400 00l. T v - Respondents

By *Advocate Shri $.0. . Dhawan with Shri Suresh Kumar.

v . ’ s -
L - ° ORDER
Smt. Shanta Shastry. . Member (A)

. , » . |
T The applicant,in‘this 04 is aggrieved by  his

non - selection to the pa&t of = Principal Head -of

. D@oartmant (PHOD] 1n the acaie of R$‘22400””4500 (RP$].

ﬁccordlng to the applleant he is one of the senior mest -

p@r$bnswho ought-tovhay@ bean seiacted and posted ‘A8

PHOD  in preference to his juniors in as much &s hiis

\

sarvicé record is absolutely clear and there is no

'r&asoh whatscever to have ignored the applicant for the

said promotion.

-
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given in the ACRs, however,'conVerted'the same 1nto an
authent1c f1gure of 20 not cons1dered good enough for
bench mark of very good p]us - The norms were fixed
s 1nterna11y, they were not not1f1ed - The notification;
produced by the respondents is of 29, 3 2000 wh1ch 1s not
material to~the present case, 1t be1ng 1ssued after 1999
and also because it does not mentiocn anything abcut the
bench mark of ‘very godd'p1us’{“ The letter of 26.9.1989
has also not eeen set aside or supereeded' We have.
therefore to hon that the non select1on of the
' applicant is not just1fied. ~As the applieanti has not
made .the 'sefeefed persdns parties to the OA'we do net
disturb their selection. However, in view of the faet
that the applicant has f1ve very good CRs, we ho1d that
he is entjtied for promotwon to PHOD and direct the
' respondents  to ho1dv‘a"review' DPC' for prdmoting-the'
applicant to PHOD in terms of letter dated 26.9.1989 of
" the Railways with effect from the date his juniors were
promoted Qiﬁh a]]-consequential'benefits. The‘promotion
shall be notional from 08.12.99. a' Arrears shalf
bdpayab]eAfrom ' the date -of the review DPC " We
'accord1ngly direct"the respondents. to,'recons1der the.
selection of app11cant 1n the light of the observat1on
made above for grant of: promotion to the post of PHOD 1n

the grade of Rs 22400 25400 by holding a review DPC.
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CENTRAL ADMINISTRATIV‘E TRIBUNAL
' BOMBAY BENCH, MUMBAI

'pated this Friday the 13% day of August, 2010

Coram: Hon'ble Shri Jog Singh - Member (J)
Hon'ble Shri Sudhakar Mishra — Member (A)

Contempt Petition No.110 of 2002
0.A.601 of 2001

K.K.Verma, . _ :

Retd.FA&CAO (T),Central Railways,

R/o 11, '"Roshera', '

Opp.K.C.College, Churchgate,

Mumbai - 400 020.

(None) ' : . - Applicant

Versus
g . s
1. Shri R.K.Singh, ,
Secretary, Railway Board,
Rail Bhawan,
New Delhi — 110 001.
2. Shri S.P.S.Jain,
" General Manager,C.Railways,
Mumbai, CST - 400 001.
_ (By Advocate Shri S.C.Dhawan) - Respondent
ORDER (Oral)
Y - Per: Shri Jog Singh, Member {(J)

The present Contempt Petition has_been‘filed
for non—implementation‘ of the Order dated 23.1.,2002
passed in OA 601 of 2001 (K.K.Verma Vs./pnioh of India

& another) by which thé respondents were directed to
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convene a review DPC. | Somehow the respondents
approached the Hon'ble High Court by way ~of Writ
Petition No.2167 of 2002 and there was an.interim order
passed'oﬁ 11,10=2002, in favour of the respondents.

2. | Heard the learned counsel for ‘the reepondents.
It is neted that during the pendency of the said Writ.
Petition, the respondents on their own have conducted a
review DPC in compliance of this Trlhunal Order dated
23.1.2002 and the said DPC has mnot recommended the
case of fhe‘-applicant for empanelment,.ih. the Higher
Administrative Grade and. the said recommendatlons have
been confwrmed by fhe Apponntmenfq Commlttee of the
Cabinet on 30.9.2002. Shri DhaWan, learned counsel for
the respondente‘hasvproducad a‘letter issued by ﬁhe
Ministry of Railway Board on 8. 10. 2002 to this effect.

The said letter is taken on record.

3. " In view of the above, we do not find any point
to keep the present ;Contempt Petition pending. The
same isvaccordingly dismissed as infructuous. Notices
diSChirged.;ﬁﬁ7t | ‘ i%?}}%a "
'(Sudhakaz Mishra) (Jog Singh)
Member (A) Member {(J)
- mf
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